
BEFORE THE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 525 OF 2022 

IN THE MATTER OF: 

Laxmi                                                                                                          …….PETITIONER  

          VERSUS  

MOEF & CC & Ors.                                                                                 …….RESPONDENT  

     

AMENDED MEMO OF PARTIES (AS PER ORDER DATED 25.09.2025)  

Laxmi                                                                                                          …….PETITIONER        

VERSUS 

 

1. Ministry of Environment, Forest & Cklimate Change 

Through its Secretary, 

Indira Paryavaran Bhavan, Jor Bagh Road, New Delhi-110003  (RESPONDENT NO. 1) 

2. Government of NCT of Delhi 

Department of Revenue, 

Through its Sub-Divisional Magistrate (Saket), 

Old Traffic Road Complex, M.B. Road, saket, New Delhi          (RESPONDENT NO. 2) 

3. The Deputy Conservator Forest 

Shooting Range, Tugalkabad, New Delhi-110044                       (RESPONDENT NO. 3) 

4. The Vice Chairman, DDA 

1
st
 Floor, B Block, Vikas Sadan, INA, New Delhi-110023          (RESPONDENT NO. 4) 

5. Commissioner, Municipal Corporation of Delhi 

Civic Center, JLN Marg, Minto Road, New Delhi-110002          (RESPONDENT NO. 5) 

6. Commissioner of Police, Delhi 

Police Head Quarter, ITO, Jai Singh Road, New Delhi-110001  (RESPONDENT NO. 6) 

7. The Chief Director, Ritu Rana 

18-B, Hans Loak Ashram, Main Road,  

Bhati Mines, New Delhi-110074                                                  (RESPONDENT NO. 7) 

8. Hans Foundation 

E-4, Village Asola, New Delhi-110074                                        (RESPONDENT NO. 8) 

9. Hans Cultural Center 

E-4, Village Asola, New Delhi-110074                                        (RESPONDENT NO. 9) 

10. M/s RGBS Estate Pvt. Ltd. 

Sh  R.D. Gupta, Director, 

2941, Vishwa Karma Colony, New Delhi-110044                     (RESPONDENT NO. 10) 

11. M/s Ashon Estates Pvt. Ltd. 

294/1, Vishwa Karma Colony, New Delhi-110044                    (RESPONDENT NO. 11) 

12. M/s RGD Estates Pvt. Ltd. 

294/1, Vishwa Karma Colony, New Delhi-110044                    (RESPONDENT NO. 12) 

13. Chief Secretary, GNCTD 

Old Secretariat Building,  

Civil Lines Sham Nath Marg, New Delhi - 110002,                                                                  

Email: csdelhi@nic.in                                                                 (RESPONDENT NO. 13)                                

14. Principal Chief Conservator of Forest, GNCTD 

Environment Department 6th Level, C-Wing,IP Estate, 

Delhi Secretariat, Delhi - 110002 

Email: singh.anilkr@nic.in/ssenv@delhi.gov.in                        (RESPONDENT NO. 14)    

15. Mr Arun Kumar Jain 

S/o Sh. A.K. Jain 

R/o House No. 8-539, 

New Friends Colony, New Delhi 

EmaiI: arunrishabdeo@gmail.com                                             (RESPONDENT NO. 15)                                      
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